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Awards to best performing States under MGNREGA

4308. SHRI AJAY SANCHETT: Will the Minister of RURAL DEVELOPMENT

be pleased to state:

(a) whether awards are being given to States for best performance for
effective implementation of the Mahatma Gandhi National Rural Employment

Guarantee Act MGNREGA);
(b) if so, the criteria adopted in this regard; and

(¢) the States, along with districts selected therefor during 2010-11 and
2011-12?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) To recognize the outstanding and exemplary contribution
made by the District Mahatma Gandhi NREGA Teams, Civil Society and Panchayati
Raj Institutions (PRIs) members for effective implementation of National Rural
Employment Guarantee Act (MGNREGA), the Ministry of Rural Development,
Government of India introduced annual awards for MGNREGA in the year 2009.

(b) The awardees are selected on the basis of scrutiny of proposals
received from State Governments and field visits by an Expert Committee comprising
of eminent persons from the fields of administration, law, management, media,

science and technology, academia etc.

(¢) The List of Awardee Districts during FY 2010-11 and FY 2011-12 is as

follows:
SL.No. FY 2010-11 FY 2011-12
District State District State
1 2 3 4 5
1. Surguja Chattisgarh Visakapatanam  Andhra Pradesh
2 Nanded Maharashtra Thanjurvur Tamil Nadu

3 Nicobar Andaman and Nicobar  Tiruchirapalli Tamil Nadu
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4. Vizianagaram Andhra Pradesh Darjeeling West Bengal

5. Nalanda Bihar East Garo Hill  Meghalaya

6. Coimbatore Tamil Nadu Kanker Chhattisgarh

7. - - Mandi Himachal Pradesh

Exclusion of agricultural activities from MGNREGA

4309. SHRI P. RAJEEVE: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) whether Government has decided to exclude agricultural activitics from
MGNREGA; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) No, Sir.

(b) Schedule 1 of Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) that lists permissible activities under the provisions of the Act, also

includes the following categories of works that enhance agricultural productivity:
) Irrigation canals including micro and minor irrigation works;
(i) NADEP composting, vermin-composting, liquid bio-manures;

(i) Irrigation command related works (Rehabilitation of Minors, Sub-minors

and Field channels;
(iv) Drought proofing;
(v) Flood control and protection works;
(vi) Water conservation and water harvesting;

(vil) Renovation of traditional water bodies.



